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HIGH COURT OF DELHI: NEW DELHI
SHERSHAH ROAD, NEW DELHI-110503
/ I ' l OUT-A T-0NQ[_?

No. l 5 - /oiic;§/12.1is/0.8/NJA/2023 oated=;1ii\t»>"3 A 1L*~

From: I .0oi}
"* The Registrar General, ‘W ‘Y "

lligh Court of Delhi,
New Delhi.

To,

The Principal District & Sessions ludge (I-Iqrs.), v
Tis Hazari Courts,
Delhi.

Sub.: Filling up of the post of Professor in National ludicial Academy, Bhopal on
deputation or contract or re-employment basis.

Sir,

l am directed to forward herewith a copy of the vacancy circular dated 07.07.2023
issued by National Iudicial Academy, Bhopal and request you to circulate the same amongst
the eligible serving officers of Delhi Higher judicial Service and send to this Court the duly
verified application forms of the willing and eligible serving Dl~I]S officers only in the
prescribed format on or before 18.08.2023, with regard to filling up the post of Professor in
National Iudicial Academy ‘o_n__d_eputation basis’.

l am further directed to request you to circulate theHabo_vge_-s_a‘id advertisement
amongst the retired officers of DelhAi_>_lil_igl]eil_]Lidic_ial_v_§e_I1/ice with the instruction to
send/submit_tl1ei1' application“forhis direc_tly tg!_tl}e_c1u_artei" con5er_1le_d, with regard to
filling up the post of Pnife§§¢si=‘iifi<i‘a*66fi;fi ludicial Academy onficontract or re-employment
basis’ ' ‘"3" ‘.._.‘. 5 ' 40
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U (Amit fiarayan :g\l"1'§l‘lIl‘ILlEll')
I;In_cl,: As above Assistant Registrar(Gaz.llB)
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NATIONAL JUDICIAL ACADEMY
Bhadbhada Road, P.O. Suraj Nagar, Bhopal - 462 044' (M.P.)

Website - wvvvv.ng'|a.go\/.in , EPABX - 0755 - 2432500

NJA/Adm./Rect/2023/01 Dated —- 07.07.2023
EMPLOYMENT NOTICE

I

The National Judicial Academy provides national level judicial education to judges from across the country;
undertakes research into justice and judicial institutions; a_nd to strengthen the administration of
justice. Established by the Supreme Court of India as an Autonomous Body chaired by the Hon'ble ChiefJustice
oi India, NJA is fully funded by the Government of India. NJA's home is a state-of-art world class 62 acre
campus located on a picturesque hill-top in the outskirts of Bhopal, overlooking Bhopal's famous lakes.

NJA seeks well qualified and hardworking candidate to fill the following posts on deputation or
contract or re~employment basis.

Applications, complete in all respect, should be received by NJA (in person/by post/by courier) in a sealed
cover addressed to: The Registrar(Administration), National Judicial Academy, Bhadbhada Road, Suraj Nagar
P.O., Bhopal- 462044 (M.P.) latest by 31.08.2023. The candidate should super scribe the name of the post

._.._..___._____._.__.c.

I

No. of
Vacan
cl [ii

NAME OFPOST Pay ScaIe*
Salary"?'*-..__ _...____ __7l. _-_._.__- ............__.___-.___.__~._._.__.__.__.___ ______ . _ __,,__,.,_____._..__._.

An eminent jurist/scholar with published
work of high quality. actively engaged in
research, with 10 years of experience in
postgraduate teaching, and/or experience
in research at the Judicial Academyl
National Level Institution! University,
including experience of guiding research at
doctorate level

4
I

I.
I

OR

Qualifications and Experience.

applied for on the top of envelop. __4__W ____ __ _ _ _____
I Approx.
‘ Gross
E Monthly

» ; , An Outstanding jurist/scholar with
I = ‘. 1 established reputation who has made;
3 l significant contribution to knowledge
I
I
iIII

l

I-.. _.

I

l
l

I

Professor ~ 02— 2,18,200/—

t l
I (al' (bl

(C)
I
II (d)

..___._____- - 2.. - _-

(period spent for obtaining the research
degrees shall not be counted for experience
purpose)

i On Deputation :
Rs‘1‘44'20O (i) A District Judge having Doctorate in Law,

, who has an experience of 5 years.
' Experience in a Training Academy shall

be a desirable qualification.
' » OR

(ii) Officers of the Central Government or
1 State Governments or Universities or
I Recognized Research Institutions;

holding analogous post; OR
with two years regular service in the
scale of Rs.16400-450-20900 (as per
5th CPC) or equivalent; OR
with six years regular service in the
scale of Rs.14300-450-22400 (as per
5th CPC); OR
With eleven years regular service in the
scale of Rs.10,000/- (as per 5th CPC)
Orequivalenl-__,_ ___.___ a ..

I Rs.2,04.764/-

|
I_,_t_._.__,_ ___.._...__._.___
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l A--T ---—-l-----~-~-~- - ----~-_-~----H-»~T - -< .2 W--_ A . -- 2 ._-..__._
, Graduate with good proficiency in spoken

; I Protocol Rs 35 400 and. written English language. Basic -
' 2 l ' ' T O1i 5 Omcer M2400/_ knowledge ofcomputer applications. _ Rs.50,268/- ._
l ' Experience . 2 years experience in

Hospitalityl Protocol work.
I Diploma in any branch of Engineering with
Maintenance minimum 60% marks

, Supervisor Rs.25,50O — Experience - Two years experience in
I 3 cum Technical 81,100/- 01 similar nature of service. Rs'36'.€1O/'
I Assistant Desirable Experience: in managing Guest I

__ljl2use/I-l_o§t_els and Hotel Industries -r.._. ... ..,._..._.__._-._%__._.._._. _ __... .____..__ ___.._i____.. '4 Drivercum Rs.19,900- O1 10*“ Passed having valid LMV Drivihg "T T‘_ _ i
<iA_.i» __ _ Attendant H___Q3,200/_-_____ _ (Licence with O1 year experience. g _ Rs'28'258/ E

- Rs.18,000- j 10"‘ Passed with 2 years experience in If A I .
_____ftielda“t______j_§_s,90o/: ______>j____O3 relevant fiel_c_l;_ _____ ' Rs"25'56°" l

Ir» _--i__.__----_-__~.-. . _ .-____e-.__.

Note — * Pay scale as per 7"‘ Pay Commission.

“Number of vacancy shown is only anticipated. The selection will be conducted for actual requirement
at the time of selection.

*’*ln addition to monthly salary the selected candidate will be entitled for HRA or residential
accommodation, EPF contribution, Medical Insurance Coverage for Self and dependent family
members as per NJA's policy. Annual increment and any other allowances as sanctioned from time to
time will also be admissible.

General Information:

a) The incumbents opting for deputation must send their application through proper channel
with ‘No Objection Certificate‘ and CR Dossierl Attested copies of the ACR/APAR of the
applicant for the last five years from the employer, with an advance copy to NJA. The terms
and conditions of the deputation service will be governed by Government of India's Rules
applicable in this regard.

b) Age Limit : (i) For the post of Professor -As per GOI norms
(ii) Upper age limit for rest positions — upto 45 years
(The above age limit shall not applicable for the staff serving in the NJA)

c) The cutoff date for determining age will be the closing date of application submission.

d) The applicant should submit application in the prescribed format along with self-attested
latest photograph and copies of testimonial in respect of educational qualification, date of
birth, experience, extra-curricular activities caste certificate etc. If applying for more than
one post, separate application should be submitted for each post.

e) No TA/DA will be admissible to attend aptitudel skill test/interview.

f) The Academy resen/es its right to reject incomplete applications or applications received
after the due date.

g) The mode of selection for Group—A & B post will be either through aptitude/skill test and/or
interview to adjudge the candidates professional and practical ability. Only short listed
candidates will be called for aptitude/skill test. The mode of selection for Group-C posts will
be based on merit of the candidate in skilll written test. Only short listed candidates will be
called for skilll written test.



The number of vacancy is subject to change and the Academy reserves the right to fill up
or not to fill up any or all the posts or to short-list the candidates in any grade based on
qualification and experience. ,

Interested candidates may download the application form from Academy website
www.n'|a.gov.in and send duly filled application in the prescribed format, super scribing the
name of the post, so as to reach in the office of the Registrar (Administration), National
Judicial Academy, Bhadbhada Road, PO Suraj Nagar, Bhopal- 462044 (M.P.) on or before
5.30 p.m. on 31.08.2023.

REGISTRAR (ADMINISTRATION)
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1.5)
teji

NATIONAL IUDICIAL ACADEMY
P.O. Surajnagar, Bhadbhada Road,

Bhopal (M.P.] - 462 04-4.
_w_______ ________ _ __ $0755 —_§I§_2500 __ g _g___rW_ _>______>

Application Format Paste Self
Attested Recent
Passport Size
Photograph

_. __ _.l _.
Post applied for (in Capital Letters)

Name [in Capital Letters)

Father's Name /Husband's Name/

Mother's Name

Gender

Date of Birth (in figure)
[In words)

Mailing Address

Permanent Address

Phone No. with Area Code
Mobile Number
Email ID
Marital Status
Religion
Nationality
Category (General / OBC /SC / ST)

Physically Challenged, if any

Contd ..... ..2
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I
I
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17] a) Nature ofemployment applied for : DContract [3Deputation
‘ put tick in:-irk in appi'opriate box :

ERe-employment

b] Substantive pay scale I-

[ln case of Dcputation).

18) Educational Qualification :
' .

Name of I University / Year of Duration Subjects / Area of Division]
~Ii_i£aminati@ P_§§§e_d____‘___ ___ Bfoal-_d__* _ Pass_ing__ __ of_Cour§e _ Specialization _A___ _T'°/u oflYl_arIi

_ _ _ - - _l .. ..._....-___....__..._.. - --.--.-.__...._...-._....- __.c.-.-.._...__-_.._....._ _-_.___..,______..

--_-_ ...,-- --- _ ...._._-.-_..__.. .-- --_ - ...._..i_...___. ..

__-....__.-.._- _._.... .._--._l..._.-...__....__.__.____._..___.-._.__..-.._-.-.---...-_.--..-.-_-___-__---_-----_-_--~--~~--_---1. ._...- _.

_ ..__._____._.o_____-_..-_.___--.__.-...-....______.__.--.. .t...-__.

t __._.___..__ ..__.____ .._. __ ..._...._. _ -___.. .._

19] Experience :

Semi Govt. / PSU /
I Autonomous / Private F]-om To __L

.._ _ _ A _ __ _ ..___.- ..__._r_i__-i_-_-- -_- ----~——-~-——~-~-----~~--—-3-
l

“‘-""i“"'—"""‘I"" '.‘""" ”" " i “."""‘ - TM‘ - T" T‘ “"""_'”~T'_'iF_BName of the Organisation and Designation Period Scale of Pay / Nature o lo
Type of Organisation (Govt. / Gross Salary

_ _ _..__-____ ._..-____-__.__[________.__....______ . _

L__________ _._ ___.____.__ ____.__T____._i _..__..___.____..__________

l_“‘ ' "TTTTTW

20] Any Special Attribute / Information [ifany] :

21) Whether applied earlier, ifso give details :-

Contd ..... ..3
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Declaration

l hereby declare that all the statements made in this application are true complete and correct to the best
of my knowledge and belief. l understand that in the event of any information being found false or in
correct at any stage, my candidature / appointment shall be liable to be cancelled / terminated
summarily without notice or any compensation in lieu thereof.

l also affirm that NOC from the present employer for applying for the post has been applied for / taken.

Place : .................... ..
Date :

(Signature of Applicant)
Counter Signature of Controlling Officer
(In case of application for Deputation)


